CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR

ORDER SHEET

ORDERS OF THE TRIBUNAL

Date: 22.7.2015 ' o .

OA N0.402/2011

Mr. Pareek; Proxy Counsel for

Mr. Saugath Roy, Counsel for the applicant.
Mr. Ravinder Pal, Proxy Counsel for

Mr. Neeraj Batra, Counsel for respondents.

Ld. Counsel for the applicant submits that the OA has
become infructous as the grievance of the applicant has been
considered by the respondents.

In view of the position submitted above, the OA is
dismissed having become infructuous.
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